H10 V@?T‘a'ﬁ—cr N&wm
T Tt
FEm- 928 Rrosmososo i
femieR:- )3 S, 2024
ferwa.. amo T R arfirartor, 78 freft & @R FTeT U TeRvT §0-438/2023 H HT0
W%m@vwﬁa TR fA1e6-01.12.2023 3 aruTer # 1Ry w1
—

b

FHAT SFTTT HTAT 2 5 710 Ty =i aafreneor, 7% et § i oo Tl
F0-438/2023 T 170 SRR g 1w Rie-01.12.2023 utfieer o mram, <7t e 2:-

1. The original application was registered suo moto on the basis of newspaper report
In respect of an explosion in illegal fire cracker godown in District Sambal, Uttar Pradesh
reported on 14.06.2023 in which four persons have died and seven were injured.

2. The Tribunal in the order dated 13.10.2023 had taken note of the fact that the
reply and report placed on record did not disclose any compensation was paid to the injured
or family members of tte deceased persons, therefore, a direction was issued for personal
appearance of District Magistrate, Sambhal through virtual mode.

3. Shri Manish Bansal, District Magistrate Sambhal is present through virtual mode
and he has not denied the fact that till now, no compensation has been paid to the family
members of the deceased or the injured persons. He has submitted that since the two of the

deceased were family members of the person responsible for the explosion, 2 therefore, a
clarification has been sought from the State Government, if compensation is payable in
respect of death of those two persons. He submits that nine persons had received simple
injuries but no medical reports of those nine persons have been placed on record. He has not
disputed that the family members of the other two deceased persons are entitled for the
compensation.

4. He has sought time to get the necessary clarification from the State Authorities as
also to examine the judgment/orders of the Tribunal in the matters of Original Application
No. 450/2022, In re: News item published in The Indian Express dated 05.06.2022 titled “12
dead in fire at Hapur factory that ‘produced firecrackers illegally’ : ‘Saw people with burns

jumping into drains” and Original Application No. 44/2021, In re: News item published in
The News Indian Express dated 12.02.2021 titled “At least 19 dead in Virudhunagar
firecracker factory blast, more than 30 injured” in respect of payment of compensation to
the family members of the victims in such incidents and has submitted that the entire

process of finalization of the compensation will be completed within a period of one month

from today. L\/
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5. Let the fresh report in terms of the observation and statement made above be ©
submitted atleast one week before the next date of hearing by the District Magistrate’
Sambhal by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR

Support PDF and not in the form of Image PDF.

GorTd e ¥ wRy § dEHiGER THR, SHUS-EEE SR ST W e
1258/0R0ET0/2023-24 fTeh-14 5, 2023 (HeTHeh-1) F HTEIH O AT HUAT T
P 13.06.2023 ) G T G 6.00 T H0 T T TR A A IR S7EH T AT
Ww%mﬁr@w@mﬁw@ﬁmwﬁ@ﬁ@zﬁn%w%ﬁwﬁﬂw
o T P T qT ST % FO T A G AT 3% eI 4 04 A 1 TG FE ©
a1 09 =IfR Fred ¢, ForeehT foon e -

Tl AT ST Tera
H W0 T qdt
1 forie o Ot ATt 0 T HET TR
2 T AT A T 0 T T T
3 et AR O ATt T 0 T FET TR
4 T 3% e O Sheel 0 T AT THIR
5 SeiiE T Her e T o W s TR
6 T T 9 THO T el TR
7 Hoa ph oo 70 T HET T
8 BISRERIC 0 T FHET TR
9 NEIERERLED 0 U FE TR
e SAThAT BT (rauT
0 0 W Tar
1 A T S IO W ST TR
2 HESIEEIIIED O TR HE TR
3 IREERINEIRIE | O T FHE&T TR
4 T G A 0 T HE TR

TEd AT TG, ITT WA %k UA WEAT-4807/T03T0HI0/2023-24 {eH1H-17 T,
2023 (Fere-2), S frafuemd wew A wefia § qun ekt sfafef e et
3000 %1 frer 21 AT 2, 3 weT-02 H Sfeatiae o T @ -

777 31951 Hiae Y 1 MEeears B “Fire” @t TS H9E1 A=k 1H1E @ Gerral I
F7 8q HT9a1 % @Y 4 3feeifiaa o 71 81 HRE TR ) MESeIs | ST % FRUI % SATER
T 778d 44 2 345 &l foan 71 8, MEETTEA § “Fire” W8 foeTierd Bl

7q%F 3l 39a1 Feya SfSfAam-2005 | qa1 1 GRYM ““disaster means a
catastrophe, mishap calamity or grave occurrence in any area, arising from natural or
manmade causes, or by accident or negligence which results in substantial loss of life of
human suffering or damuge to, and destruction of, property, or damage to, or degradation
of, environment, and is of such a nature or magnitude as to be beyond the coping capacity

z o
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T TRIET I SR % IR T TEAT4807A0ST0H0/2023-24 Feefieh-17

T, 2023 % 550 # 3 w3 dif wfem o e wew e R o g i w

?—?GSI%OWOHOHTOQOB fetieR-22 Famer, 2023 (veTreR-3) % HEEW & TE TR G S5
163;wagwwsmwﬁmwﬁﬁwﬁ?ﬂ1%m.?@%

(})/UO OSRTO(RTAT0)/2021M0/2023-24 Feier:-29.11.2023 (Herieh-4) F It IR Tawhi &
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1,20,000/- 9 3Ferid F 17,20,000/- F Y TG Terwl e i 1 S
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AN fordt T oY Teftepfr fATam e ht -

o | TawEr | e amsw WIATEET | | AR UG TE A | ST | A
|| 0 am e/ faT < e T T
1 2 3 4 5 6 | 7 J
1 3" ST TR | 0669001700079568 | PUNB0066900 | WSt | 4,00,000/00
Framedt wo-w= A | @R AE FO
FE TR | il \ HT) J
2 | TSy | W A | 0669001501151577 | PUNB0066900 | WS | 4,00,000/00
gfa e | YT O e WA | (SR 0
et =0 wT= EEd
T TR 1,20,000/00
(G A =
TR E
)
3 AN | ISE AR | 0669001501151577 | PUNBO066900 GE | 4,00,000/00
EIEEINEIRUIEN WA | (TR F0
famdt w0 ' EEg T)
e e
4 | fEEEm T et g 33823574410 SBIN0002689 | T & | 4,00,000/00
et @0 T mmaej
el T )
T 17,20,000/00
(TaE A
E TR
E A

T T 35 e 3 ST, Se-EwE § O S e feté w218 ot 2
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n@éﬁwmammﬁwmﬁ e a¥elt 3 srfirre € 1 29 3
qﬁaﬁaﬁaﬁwmtﬁﬁw%&aﬁ%mqnﬁeﬁ?mw%ﬁwq@%\
TR, I WY WTEA, UL STTHF-10 i shieierd 0 HEA-271/N0ST0S0910/2023.,
femreR-02 femmr, 2023 (HereH- G)WWWW@WW%W 01 T 04 T iy
Wm.mﬁwwmgﬁm%ﬁ%ﬁmﬁw&mwmwm~
HEIR eI AR R RN EE R RIS

AT FHRTAT T GEAT-300/03TT090910/2023-24 Teieh-05 S, 2024 (Wores.
7) T 3T TR iR, Sue-Gee T FeTeieh ST, SHU-HRTe § $6 -4 3 ame
H1 e 1 WA R 0 T BRa AR G OA TEAT 450/2022 W UG TN firtien.
12.07.2022 & W&R-06 H 3feaiflad Workmen’s Compensation Act, 1923 & ITaId T
TR F T R qEST ST 27 R w8 S R T, SA9E-Gee g STy
FRITAT T G- 3028/Q’HOZ'T0/202 24 fAi®-06 SHadl, 2024 (HoReh-8) SRI UHT A&
TEqA 1 A, o sfeafad forar mn § o <o Toe W g usiha/Sd ST T g
TATTY 3% 09 UTTT ATl § IS safth ATHE/FHHR Tel 8l T8 HRUT HHBR T
arfrfam, 1923 & STia IS FaATaIeT 37 TE 31 T FErAH ST G ERT 0 O
UEA1-49-51 {aAi-05.01.2024 (HeTHeRr-9) qT U HEAT-63-65/F0RT0 faHih-06.01.2024
(BeTeh-10) = HIHH Y SHHIT: 04 AT qUT 09 ST o TFr-4 7 TEd shl TRt ST o6 IFFAR
RIS F Tdehi H hig STk Afteh/hHeR T8l €, THIT R Yfdert Afam-1923 & t=wia
3T & BId qUT T6 ST 3 STier shis JaTrarsT 39 e 2

SU STl T & o 3029/T80210/2023-24 fEATH-06 SR, 2024 (Hereh-11)
%ma%ﬁwg:ﬁraaq{ AT, res FHtor fovm, SHue-gve & A1egq ¥ FOR T
TR S 3 SR UT 379 AT WYa i =t &, TS6eh SATER e Toet ot wmfer 37eft
M TRA & 100 Sfeerd i @i g8 & T 3= 379 99 o HehHi § W) o1 718 2, Formehr &ifar 15
RId ¥ 0 3| Scoiedd © Tof |ivd Heled, I Y¥ XM, TSRE SRT-11 & 0 §E&T-1-
11099/59/2022 f&Ai-13.10.2022 (HeTeh-12) o T TST  (UeT HEeh A
(THOZI0AROTHO) T T HATYRT Hiwreh 72T (TTOT0AROTHO) | FeTAT T 76 HATTH, WA
TR ET A 2022-23 & 2025-26 % T S fera @t shi Fet Td A i SN al o SER
TEd YW foRd ST 3 frder o R € I U o Wiy Herd Rt o R HEAn-09 # aftfa s
ﬁmaa'%;-

a)Fully damged/destroyed houses and severly | Rs. 1,20,000/- per house, in plain areas
damged houses Rs. 1,30,000/- per house, in hilly areas

i) Pucca house
ii) Kutcha house )
b)Partially Damaged Houses (Other than huts)

where the damge is at least 15% Rs. 65,00/- per house
i)Pucca house Rs. 4,000/- per house
ii)Kutcha house

ST foh 3 fSTeferpi TR 1 3 STt & ¥as ¥ 2R YT T 3 Sfer STl i HHH
Tf w0 H afoed gom o, R g st so Rrerfed TR % smew d@en-
1638(i)/A0f0=T0(HTT0)/202110/2023-24 RATH:-29.11.2023 /T &. 1,20,000/- 3 A I
Ceftepfet <t ST R, S v & Antant & s F aneft et 1 e SR ST T ¥ ATH-

4
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SHH H hiS FATaT o 7t ) %, el & wrferm w3 wanfiv ) I SEE1 S

T T 39 fSenfed
= g off, weeg mﬁmmwwm%mwﬁmﬁwwzﬁ
12593 v % miaiﬁaﬁw 78 foeeft g0 v s # wife SR R
R —— T HEAT-302//031M0905010/2023-24 {05 SFa, 2024
- ,i E”ma”f"ﬁ“ﬂm-wamg@qﬁrﬁwﬁm,m-mé@q
S i o vy & e fomgat o st aimgd 1 -

1- ST st < =S e Aot i off )

2- =T gt R fo wameen g areff w2

3~ T T He & S safes Rt gan & o1 s sAfth % R o b af g

A- TR Tt sy Frfed STTE (Medical Report) 3909 |

I & w0 1 e ffewetie, e TR E1 Sl SRR 3w § FETE
YT/ feieh- 09.01.2024 (EeTe-14) ITeH H T 2:-

Sr. | Name and Add. | Age | Sex Disease Remark Admit Injury Type
No.
1 Vinod Kumar 30 | M Blast/Bum Distt. Distt. H.
S/0O Samual Injury Hospital Sambhal 2
days Panna
B lala H. 5 days
2 Rajesh S/O 45 M Blast/Burn Refer to JINMC Serious
Samual Injury INMC Aligarh 1 day
\ Aligarh Mannat 7
days

(V3 )

Ravi Kumar S/O | 35 M Blast/Burn Distt. Distt.H. 2

Samual Injury Hospital days panna
Sambhal lal H. 5 days
4 Monu Urf 06 M Blast/Bum Refer to INMC Serious

Jaswant S/O Injury Aligarh Aligarh 15
Kallu ] days
"5 | Pramod S/O 30 | M Blast/Bum -
| Sayavesr || | WY
T Pravesh S/O T M Blast/Bumn Not refer Normal
| Devendr | | W
7 | MeryPaulD/O | 27 F Blast/Burn Distt. Distt. Normal
James Paul Injury Hospital Hospital 2
R I S S days
T—Sanu g/O Chand | 28 | M Blast/Burn Refer to GTB 3 days Serious
Injury Higher URBAN 3
Center days AIIMS
I E 15 days
9 | Labib $/0O Nasir 45 | M Blast/Burn \ Not refer \ - Normal
Injury \
L___________________._.—L_..-—-—
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ReTTRrFT, T ST O EETT-3030/T80210/2023-2
mwﬁ_mwﬁﬁﬁaswaﬁwmmﬁ‘@
TTaer safE @ wrd ot st fesatTar by Syuft 7 & B

13.10.2022 % FIT T IA9ET Ay PR (GROGI0STROTHO) T TG AT e fify

\

o ¥ wfifes Rufteeam otefierh, WTHETIER TEReed FETI, FAUE-HETA T gy

4 feiep-06 S, 2024 (HETHH-15) &

% 1A Iuds |t =i g9

R T, 39T SRYT ST, ToRE STRT-11 o T HEAT-1-11099/59/2022 e

(THO0STROTH0) & TTAT 3q T8 HATCH, I W T A 2022-23 H 2025-26 F forg
@sﬁﬁmnﬁaﬁajﬁq&maﬁmﬁﬁmaﬁ%wmmﬁﬁﬁaﬁ%ﬁ%ﬂﬁu@%w
o ¥ Ty T G 36 o Ee1-01 3 e s e @

Gricvous injury requiring hospitalization

Rs. 16,000/~ per person requiring hospitalization

for more than a week.

Rs. 5400/~ per person requiring hospitalization for

less than a week.

I AT T 3T (AR T, SUe-9re g 319 hraier Ses HeT-
1750”1310 (h1aT)/203710/2023-24 T&ATR-09 SHeT, 2024 (HeTeh-16) & gread ¥ U

ST SRR BT SIS R T Seheha i 5 AT T o e T 2:-
HO | o=t st A/ iar TaT ST STE.UHR.TH. | Sk ol ATH T TR AT
O | T A/ T ot &S
1 2 3 4 5 6
1 | TR ESE | 35630100012538 | BARBOGU | &% iM% 16,000/00
TR Tt NNAU FEraT (ETTE TSI &9
0 TR FET T LiE)
2 | TSI FHAR YA S 31889694257 SBIN00026 | &2 s 3% 16,000/00
T e 89 sfiean (T8 TN &9
10 T FET TR )
3 | RAEgERGISE | 93332250001595 | SYNB00093 | Rifsene s 16,000/00
TE-Emere framt 33 (HITTE TR T
10 T FEE TR i)
4 | Frd@ G | 93332200026776 | SYNB00093 | fieiene S 16,000/00
Toameft 0 T 33 (GRS TR ER
FHEAT TR HE)
5 | AR IEIEE T A | 0669001700079548 | PUNBOOGG9 | TR =Tt 5400/00
Fed fard |0 00 EED (TS TR IR T §O
I FE1 T HEN)
6 | = A =R Famd 110044800825 | CNRBOO193 | T sih 16,000/00
0 AT U,:ﬁ'( 33 (;ﬁagwgqﬁ
i)
T 85400/00
L Trsamet g =R
|t w0 7T

, Frater HE&A1-301//5903110Y
fSrenferray

ST FIEAT H e AT S saRRaAT % ST Sel W SR @ % RO % aeey o
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Item No.07
Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No.438/2023

I . . . . . o

n re: Ne-ws item published in India Today dated 14.06.2023 titled “2
minors among 4 killed as explosion rocks illegal firecracker
godown in UP, owner held”

Date of hearing: 01.12.2023

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Respondent: Mr. Manish Bénsal, Distﬁct Magistrate, Sambhal (Through VC)
Mr. Gigi. C. George, Adv. for Joint Controller of Explosives
Mr. Arvind Kumar, Adv. for UPPCB (Through VC)

ORDER

1. The original application was registered suo moto on the basis of
newspaper report in respect of an explosion in illegal fire cracker godown

in District Sambal, Uttar Pradesh reported on 14.06.2023 in which four

persons have died and seven were injured.

2 The Tribunal in the order dated 13.10.2023 had taken note of the

fact that the reply and report placed on record did not disclose any

compensation was paid to the injured or family members of the deceased

persons, therefore, a direction was issued for personal appearance of

District Magistrate, Sambhal through virtual mode.

3. Shri Manish Bansal, District Magistrate Sambhal is present
through virtual mode and he has not denied the fact that till now, no

compensation has been paid to the family members of the deceased or

the injured persons. He has submitted that since the two of the deceased

were family members of the person responsible for the explosion,
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erefore, a clarification has been sought from the State Government, if

compensation is payable in respect of death of those two persons. He

submits that nine persons had received simple injuries but no medical -

reports of those nine persons have been placed on record. He has not

disputed that the family members of the other two deceased persons are

entitled for the compensation.

4. He has sought time to get the necessary clarification from the State

Authorities as also to examine the judgment/orders of the Tribunal in the

matters of Original Application No. In re: News item published

in The Indian Express dated 05.06.2022 titled “12 dead in fire at Hapur
factory that ‘produced firecrackers illegally’ : ‘Saw people with burns
jumping into drains” and Original Application No.l, In re: News
item published in The News Indian Express dated 12.02.2021 titled At
least 19 dead in Virudhunagar firecracker factory blasi, more than 30
injured” in respect of payment of compensation to the family members of
the victims in such incidents and has éubmitted that the entire process

of finalization of the compensation will be completed within a period of

one month from today.

5. Let the fresh report in terms of the observation and statement
made above be submitted atleast one week before the next date of hearing
by the District Magistrate, Sambhal by e-mail at judicial-ngt@gov.in

preferably in the form of searchable PDF/ OCR Support PDF and not in

the form of Image PDF.

6. List this matter on 22.01.2024.

Prakash Shrivastava, CP
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Sudhir Agarwal, JM
- Arun Kumar Tyagi, JM

: Dr. A. Senthil Vel, EM
December 01, 2023 -
Original Application No.438/2023
SN
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———_ NCRB (ma.d.am.H)
: IIF-|(Q‘<EIWG|T%IIFI1$-I)
IRST INFORMATION REPORT

(Under Section 154 Cr.P.C))

ERLISCEIREIrS
(8T 154 €3 uiehar afgar & agd)
1. District (SreT): Trver
P.S. (IT): AR Year (at): 2023
FIR No.(9.9.fx. §.): 0218
Date &Time of FIR(W.9.X. &t fegaim/ana): 13/06/2023 23:30
2. S.No. Acts (erfafam) Sections (&RI(T))
(.9.) 8
4 wgdieeo 304
o wigd1860 427
3 o1& g 1860 o 286
4 Frewies e maE, 1908 3
& Fredies erd AW, 1908 4
z ‘anefaﬁﬁm 1908 5

3.(a) Occurrence of offence (3raTTel I e ) :

1. Day HedR
(&)

Time Period
(aad '

A

Date From 13/06/2023 Date To 13/06/2023

(Rerian & ): (femie O ):
Uge 6 Time From 17:45%5  Time To 17:45
(@a g ): (WY Th):

Y

L

8,1,
.
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favg— ARIGEH SUel R OH & g 1 |

ERECS

1638(1),/ RTofoaTo(@Tri0) /20310 / 2023—24 A 26.11.2023 & T I M AT & fob fetin
13.06.2023 1 HIEeE TR BN 7 el [FIK Te B MM A A @ FH G BRI AR 3Fel
T R T FT FHH QoI el &, R qaaw o4 @fikal A1 g € T e oo A
U & T 9| Tret B Wefie STgR @ 91e O OR fiaar Ay T o | gt & A W 1A
ST ST 06 ATE, TES! e wRR g 40 av, Ragar T vy oy 12 9 9 9 T AR
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REVISED : 4 Annexure
DS ASTERL;SI;.;P%ZSIEE%% D NORMS OF ASSISTANCE FROM STATE
FUND (NDRF) (SDRF) AND NATIONAL DISASTER RESPONSE

(Period 2022-23 to 2025-26, MHA Letter No. 33-03/2020-NDM-| Dated 10.10.2022)
S.No. | Items

Norms of Assistance

, A Response & Re_lief [40% of State Disaster Risk Management
Fund (SDRMF) i.e. equal to 50% of SDRF allocation for the

year]
1 Gratuitous Relief '
a) Ex-Gratia payment tq families of | Rs. 4.00 lakh per deceased person, including
deceased persons. those involved in the relief operations or

associated in preparedness activities, subject to
the certification -regarding cause of death from
the appropriate authority.

b) Ex-Gratia payment for loss of a [Rs. 74,000/- per person, when the disébility is
limb or eye(s). between 40% and 60%.

Rs. 2.50 lakh per persdn, when the disability is
more than 60%.

Subject to certification by a doctor from a
hospital or dispensary of Government, regarding
the exient and cause of disability.

¢) Grievous injury requiring Rs. 16,000/~ per person requiring hospitalization
hospitalization for more than a week.

Rs. 5400/- per person requiring hospitalization
for less than a week.

Note: ¢njured persons getting treatment under
the ‘Ayushman Bharat’ Yojna, will not be eligible
for relief under this item.

d) Clothing and utensils/ house- | Rs. 2,500/~ per family, for the loss of clothing.
hold goods for families, whose
houses have been washed . : '
away/ fully damaged/severely | Rs.2,500/- per family, for loss of utensils/
inundated for more than two | household goods.
days due to a natural calamity.

e) Gratuitous relief for families Gratuitous Relief (GR) for families, whose
whose livelihood is seriously livelihood is seriously affected will be provided
affected. to two adults members of the affected family as

per actual rate of MNREGA per day or average
rate of all States/UTs per day, whichever is
lower. For this purpase, noftification issued by
Ministry of Rural Development from time to
time, is to be referred for calculating average
rate. The relief amount should be disbursed

N ‘
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i) Input subsig

Rs. 4,000/
net

for replacement of fully damaged
(Assistance und
to the extent
received by
insurance sch

er this item will be adjusted
of insurance claim, if any,
the fisherman, under any
eme, for the instant calamity).

y for fish seeg farm

to Small ang Marginal Farmers

Rs. 10,000/~ per hectare.

This assistance will not be provided if the
beneficiary is eligible or has availed of any
subsidy/ assistance, for the instant calamity,
under any other Government Scheme, except
the one time subsidy provided under the
Scheme of Ministry of Fisheries, Animal
Husbandry & Dairying.

8 Handicrafts/Handloom —
Assistance To Artisans
i) For replacement of damaged Rs. 5,000/- per artisan for equipments.
main functional tools/
equipments Subject to certificaion by the competent
authority designated by the Government about
damage and its replacement.
{i1) For loss of raw material/ goods | Rs. 5,000/- per artisan for raw material.
in process/ finished goods '
Subject to certification by Competent Authority
designated by the State Government about loss
and its replacement.
9 Locust Control
Hiring of wvehicles, tractors, with| As per the actual cost, based on the
spray equipments for spraying of | assessment of need by the SEC and
plant protection chemicals for pest| recommended by the Central Team (in case of
control, hiring of water tankers and | NDRF).
urchase of plant protection . . .
ghemicals for locust controf. The quantum of assistance will be limited to the
actual expenditure incurred on hiring vehicles,
tractors with spray equipments for spraying of
plant protection chemicals for locust control
during locust attack. However, expenditure on
this account, in no case, should exceed 25% of
SDREF allocation under this window (Response
& Relief) for the year.
B Recovery & Reconstruction: (30% Of SDRMF i.e. equal to
' 37.50% of SDRF allocation for the year)
10 |[Housing

|a) Fully damaged/ destroyed

houses and severely
damaged houses

WAV
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i)

i) Kutcha House

b) Partial]
y Damagad H
(Other than huts) wh::::;e

tiiamage is at least 15%
) Pucca house

it) Kutcha House

Pucca house

¢) Damaged; destroyed huts:

Rs. 1,20,000/- per house, in plain areas.,

Rs. 1,30,000/- per house, in hilly areas.

Rs. 65,00/- per house

Rs. 4,000/- per house,

Rs. 8,000/- per hut,

(Hut means temporary, make shift unit, inferior
to Kutcha house, made of thatch, mud, plastic

sheets elc. traditionally recognized as hut by the
State/ District authorities.)

Note: The damaged house/hut should be an
authorized construction, duly certified by the
Competent Authority of the State Government.

e) Cattle shed attached with house

Rs. 3,000/- per shed,

Infrastructure -
[Repair/restoration(of immediate
nature) of damaged infrastructure]

(1) l?oads & bridges, which may
include the following activities:

i) Filing up of breaches and
potholes, use of pipe for
creating waterways, repair and
stone pitching of
embankments.

ii) Repair of breached culverts.

iii) Providing diversions to
damaged/washed out portions
of bridges to restore immediate
connectivity.

iv) Temporary repair of
approaches to
bridges/embankments of

bridges, repair of damaged

sailing bridges, repair  of
causeways to restore
immediate connectivity,
granular sub base, over

damaged stretch of roads to
restore traffic.

Assessment of requirements:

Based on the assessment of need, as per
States' notified schedule of rates for repairs, by
SEC and recommendation of the Central Team
{in case of NDRF).

In case of repair of roads, assistance will be
given based on the notified Ordinary Repair
(OR) and Periodical Renewal (PR) of the State.
In case OR & PR is not available, then
assistance will be provided as per rate
prescribed in this item. However, in any case,
the assistance will be provided at the rate
whichever is lower.

Prescribed rate are as under:-

» Repairs of State Highways /Major District
Roads(MDR)

. innormal areas -- @ Rs. 1.0 lakh /km ;

- inhillyareas - @ Rs. 1.25 lakh /km;

» Repairs of Rural/village Roads with culverts
- innormal areas — @ Rs. 60,000/- km ;
- inhilly areas —~ @ Rs. 75,000/ km ;

» Repairs of RCC Culvert/Bridge
- innormal areas — @ Rs 60,000 per culvert;

- inhllly areas __— @ Rs 75,000/- per culvert.
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